
Office of Directorate General of Foreign Trade
Udyog Bhawan New Delhi -110011

SCOMET Minutes IMWG

Minutes of Inter-Ministerial Working Group (IMVVG) Meeting No. 05/2018-19 on Special
Chemicals, Organisms, Materials, Equipment and Technologies (SCOMET) held on 14.08.2018
at Udyog Bhavan, New Delhi

Meeting No.05/2018-19 on Special Chemicals, Organisms, Materials, Equipment and Technologies
(SCOMET) was held under the Chairmanship of Shri Nikunj Kumar Srivastava, Addl. DGFI on
14.08.2018 in Udyog Bhavan, New Delhi to consider the applications for export of SCOMET items.

2. Altogether 102 applications (including p deferred cases) were considered by the IMWG, out of
which total 50 cases were apnroved (including 12 oost-facto aooroyalsl.0l case was rejected and
remaining 51 cases deferred due to want of comments/IlOCs from concerned IMWG member
agencies or in await of information/clarification from the applicants. After deliberations, the
decisions of the IMWG are indicated in the tabulated statement given below:
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No.l Applicant/Firm name

UPL LTD.,BANDRA
tMAHARASHTRA

ゝFLEXTRONICS TECttOLOGIES(I)
P.LTD。 ,PHASE HOSUR ROAD
BANGALORE,KARNATAK

1/21/089/80340/AM18/ Facto approval

1/21/089/80387/AM18/
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FLEXTRONICS TECmOLOGIES(1) 1/21/089/80386/AM18/
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1/21/089/50005/AM19/
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1/21/089/80283/AM18/

INDIA PRIVATE LIMITED.,PIINE.

f/s FLEXTRONICS TECIINOLOGIES(I)
.LTD.,PHASE HOSUR ROAD

1/21/089/80376/AM18/

1/21/089/80384/AM18/

面 7089/80385/AMlyl面ed~

1/21/089/80366/AM18/ Facto approval

1/21/089/80373/AM18/
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M/s QUALCOMM INDIA PVT LTD,
卜鉄 DHAPUR,‐LANGANA

P励
/089/50011/AM19/「市~

1/21/089/50040/AM19/

01/21/089/50047/AM19/ Facto approval

101/21/089/50048/AM19/
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24 1M/s BALAЛ  AMINES LIMITED,SOLAPUR,
NIAHARASHTRA
M/s CELLIBER TECI‐ INOLOGIES PRIVATE
LIMITED,BANGALORE,KARNATAKA
M/s UNITEX CORPORATION,MUNIBAI,
NIIAHARASHTRA

| /21 I 089 I 5007 2 I AMlg I I 
Deferred.

M/s GKN SINTER NIETALS PVT.LTD.,PIINE
NIAHARASHTRA,MAHARASHTRA

1/21/089/50079/AM19/ pproved subject to

SOLAR INDUSTRIESINDIA LTD., 1/21/089/50081/AM19/
GPUR,MAHARASHTRA
HINDUSTAN AERONAUTICS LTD, 1/21/089/50082/AM19/
RNATAKA,KARNATAKA

SWISS GLASCOAT EQUIPMENTS LTD,, 1/21/089/50085/AM19/IDetrred
UJARAT

1/21/089/50090/AM19/

NAVIN FLUORINE INTERNATIONAL 1/21/089/50092/AM19/
MITED,MUMBAI,NIAHARASHTRA

01/21/089/50016/AM19/

01/21/089/50017/AM19/

0l /21 10891 50089/AM I 9/ lPost Facto approval
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TRANTER INDIA PRIVATE LIMITED, 1/21/089/50013/AM19/
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BALAJI AMINES LIMITED,SOLAPUR,
HTRA

NAVIN FLUORINE INTERNATIONAL
,MLMBAI,MHARASHTRA

1/21/089/50065/AM19/

1/21/089ノ 50066/AM19/IPOSt Facto approval

BANGALORE,KARNATAKA

1/21/089/50091/AM19/
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BANGALORE,KARNATAKA

1/21/089/50095/AM19/ pproved

f 46- 01/21/089/50104/AM19/

1/21/089/50099/AM19/ Approved

1/21/089/50100/AM19/
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M/s AMINES AND PLASTICIZERS LIMITED,
MUMBAI,NIAHARASHTRA
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1/21/089/50116/AM19
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1/21/089/50117/AM19/58 1ⅣysFLOWSERVE INDIA CONTROLS PVT
LTD,BANGALORE,KARNATAKA

M/sSOLARINDUS■ uESINDIA LTD.,
NAGPUR,MAHARASHTRA

1/21/089/50118/AM19/

1/21/089/50125/AM19/ pproved .It was observed
wrong SCOMET

classification has
quoted. It has been

ided to issue license after
reply from the

firm and acceptance thereof

M/s MAYURAKSHIEQUIPMENTS(P)LTD。
,

KANPUR,U.P.
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LIMITED,BANGALORE,KARNATAKA

41 1Mys GRAPHITE INDIA LIMITED,NASHIK,
NIAHARASHTRA

M/s HONEY WELL TECHNOLOGY       101/21/089/50106/AM19/
SOLUT10NS LAB PVT LTD,
NGALORE,KARNATAKA

49 AMINES AND PLASTICIZERS LIMITED,

1/21/089/50110/AM19/

54 1M/s CNC TECttICS PVT LTD,

56 1M/s SOLAR INDUSTRIES IhJDIA LTD.,
NAGPUR,NIAHARASHTRA

1/21/089/50101/AM19

|
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1/21/089/50120/AM19/

63 Jヽ【Л¶PER NETWORKS SOLUT10N INDIA 1/21/089/50121/AM19/
VATE LIMITED,NEW DELHI

1/21/089/50124/AM19/

b1/21/08り 50126/AM19/
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M/s GRAPHITE INDIA LIMITED,NASHIK, 1/21/089/50128/AM19/

HONEY WELL TECHNOLOGY 1/21/089/50129/AM19/

10NS LAB PVT LTD,BANGALORE

s TULSI DYECHEM PVT.LTD.,, 1/21/089/50130/AM19/ pproved

MsBANGALORE BIOTECH LABS PVT LTD.,
,KOTHANUR VILLAGE,BANGALORE

1/21/089/50131/AM19/ pproved
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N1/s ALKYL AMINES CHEMICALS LTD,
NAVI MUMBAI,NIAHARASHTRA

101/21/089/50132/AM19/
|

pproved

1ノ21/089/50137/AM19/ Approved

1/21/089/50138/AM19/ pproved

ゝCRANE PROCESS FLOW
HNOLOGIES(INDIA)PVT.LTD.,PIINE

ヽCRANE PROCESS FLOW
HNOLOGIES(INDIA)PVT.LTD.,PUNE
NIAHARASHTRA

LTD.,h障
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101/2

/21/089/50122/AM19/

RASHTRA

0.510,RAHANAL,BHIWANDI,DIST‐ THANE

CRANE PROCESS FLOW
ES(INDIA)PVT.LTD.,PIINE

む喘帥タ

61

Deferred

Deferred

64 N1/sJIINIPER NETWORKSINDIA PRIVATE
LIMITED,BANDRA E MUMBAI
MAHARASHTRA,

Deferred

65

66

67

68

69

70

171
|

「
Deferred

AMINES AND PLASTICIZERS LIMITED, 1/21/089/50135/AM19/

01/21/089/50136/AM19/ Approved

77



sCRANE PROCESS FLOW 1/21/089/50146/AM19/

I‐INOLOGIES(INDlA)PVT.LTD。 ,PUNE
SHTRA,

GRAPHITE INDIA LITИ ITED,NASHIK, 1/21/089/50149/AM19/
MAHARASHTRA
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HONEY WELL TECHNOLOGY
UTIONS LAB PVT LTD,BANGALORE

1/21/089/50151/AM19/

87 GMM PFAUDLER LIMITED,DIST 1/21/089/50154/AM19
NAND,GU」 ARAT

「

正

1酬     lINDIA I両
面 O155/AM19/町
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90 BALAJI AMInlES LIMITED, 1/21/089/50159/AM19/ pproved

UR,NIAHARASHTRA

91 SACHIN INDUSTRIES LIMITED, 1/21/089/50160/AM19
ABAD

92 1M/s NIAYURAKSHI EQUIPMENTS(P)LTD., 1/21/089/50161/AM19/
KANPUヽ U,P.

N1/sCRANE PROCESS FLOW 1ノ21/089/50163/AM19/
OLOGIES(IhlDIA)PVT.LTD.,PUNE
HARASHTRA

M/s ANTICORROSIVE EQUIPMENT PVT.LTD.101/21/089/50164/AM19/IDeFerred
DADAR,MUMBAI,MAHARASHTRA

11認 濃 儒 ガ      TLTD.Fν
2而慧ラ50165/AMI夕
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rred―

Ws BALAЛ AMInlES LIMITED,SOLAPUR,
NIAHARASHTRA

1/21/089/50168/AM19/

1ノ21/089/50162/AM19/

98

1/21/089/50176/AM19/

「

Note :
(i) Deferred cases : Cases which are shown as deferred imply pending for want of commentsNOC
from the concerned Technical Agencies or requirement of additional information/clarification from the
applicant firm.

(ii) Approved cases: SCOMET permissions for approved cases by IMWG are issued by
DGFT(Hqrs.) through electronically generated system only and sent to Regional Authority (RA),
DGFT concerned with a copy to the applicant. An SMS/E-mail alert along with reference number of
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M/s ORION CHEM PVT.LTD.,NAVI MUMBAI

M/sSEVERN GLOCON INDIA PRIVATE    101/21/089/50167/AM19/Deferred
LIMITED,,CHENNAI.TAMIL NADU.

M/sM.B,SALES CORPORATION.,,
NI― AI,mHARASTHRA

01/21/089/50177/AM19/

∈り会嗅H`
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ANTICORROSIVE EQUIPMENT PVT.LTD.
DADAR,MUMBAI,NIAHARASHTRA



concerned RA for approved cases will also be generated and sent to the applicant in this regard. The

applicant may note that they need not to submit any further application or documents before the

Regional office of DGFT.

(iii) Approved post-facto : Cases which are shown as Annrovgd post-facto implies that approval

against those cases have already been issued by DGFT (Hqrs), with the approval of Chairman, IMWG
in terms of Para 2.74(lX) of HBP (Handbook of Procedure 2015-20).In order to facilitate export, Para

2.74 givespower to Chairman, IMWG to issue authorization in those cases, which have been discussed

by IMWG at least once in previous meeting and got deferred, and where NOCs / recommendations

have been received subsequently from the concerned agency(ies) with no divergence in views.

However, such cases, shall be brought before IMWG in its subsequent meeting for approval on ex-post

facto basis.

(iv) Dropped : Cases which are shown as Drouped implies that firm is not responsive to the queries

of bCff ln furnishing the documents/information/ clarification as called for or the foreign buyer /
end user has not responded/facilitated to the Government agencies in verifring the credentials to

complete the process.

(v) Issue of export license by the RA, DGFT : RA can see the Digitally singed Authorization /

afprouat letter on clicking the'View attachment' option after logging into online SCOMET at URL

http://dgft.gov.in/ecomratZndlocate file by searching file (Example 21089 and press find button) and

ir.r. .Lpo-.t authorization /license accordingly for such applications wjthinlhree working days

without waiting for any further communication(s) from the applicant or DGFT(Hqrs). In case any

further clarification is required by the Regional Office of DGFT concemed, the same shall be referred

to DGFT(Hqrs) only. No further documentls) shall be asked by Regional Authority (RA), DGFT for

grant of SCOMET license from the applicant firm.
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